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PM-KISAN BENEFICIARIES IN JHARKHAND 

 

267. SHRI JAYANT SINHA: 

Will the Minister of AGRICULTURE AND FARMERS WELFARE कृ�षएवं�कसानक�याणमं�ी be 

pleased to state: 

 
(a) the number of beneficiaries under the Pradhan MantriKisanSammanNidhi (PM-KISAN) 
Yojana, Statewise; 
 
(b) the number of beneficiaries under PM-KISAN Yojana in Jharkhand, district-wise; and  
 
(c) the outreach and promotion initiatives of the Government to ensure the integration of all 
eligible farmers in the scheme? 
 

ANSWER 

 

MINISTER OF AGRICULTURE AND FARMERS WELFARE  

कृ�ष एवं �कसान क�याण मं�ी (SHRI NARENDRA SINGH TOMAR) 

 
(a) The State-wise details of number of eligible beneficiaries under the Pradhan 

MantriKisanSammanNidhi (PM-KISAN) Yojana since inception of the Scheme up to 

12/07/2022 is attached at Annexure-1. 

 

(b) The District-wise details of number of eligible beneficiaries under the Pradhan 

MantriKisanSammanNidhi (PM-KISAN) Yojana in the State of Jharkhand since inception of 

the Scheme up to 12/07/2022 is attached at Annexure-2. 

 

(c) Since the inception of the Scheme, the Government has undertaken various outreach and 

promotion initiatives to ensure that all eligible farmers are enrolled under the PM-KISAN 

Scheme. Government has set up a Project Monitoring Unit (PMU) at the central level which is 

entrusted with the responsibility of ensuring uploading of required data by the States / UTs on 

PM-KISAN portal, timely fund transfer to the beneficiaries, continuous review and monitoring 

of the scheme, publicity (Information, Education and Communication-IEC) campaign, 

incentive to field functionaries, etc. Government has also encouraged States/UTs to set up 



their own PMUs as well for which administrative expenditure funds are released by the 

Government of India to respective States/UTs. Many campaigns have been organized at 

ground level by the respective State Governments on the direction of the Union Government 

to register all the eligible farmers under the Scheme. 

 Further, to achieve 100% saturation, a special facility has been provided to the 

farmers in the PM-KISAN portal, namely, ‘Farmers Corner’. Through this facility, the farmers 

can also do their self-registration in the portal. Farmers can also edit their names in PM-

KISAN database as per their Aadhaar database / card through the ‘Farmers Corner’ in the 

portal. Farmers can also know the status of their payment through the ‘Farmers Corner’ in the 

portal. The Common Service Centres (CSCs) have also been authorized to do registration of 

the farmers for the Scheme upon payment of fees. The above facilities on ‘Farmers Corner’ 

are also available through CSCs. A special Mobile App has also been launched on 24th 

February, 2020 on the 1st anniversary of the successful implementation of scheme. The App 

provides the facilities available through ‘Farmers Corner’.  

 

  



Annexure-1 

 

State-wise details of number of eligible beneficiaries under PM-KISAN and amount released to 
them through various instalment, since inception of the Scheme up to 12/07/2022. 

State 
Unique-Eligible 

Farmers Paid 

Total Amount released through 

various instalment (Rupees) 

ANDAMAN AND NICOBAR ISLANDS 16,089 32,64,08,000 

ANDHRA PRADESH 54,15,511 99,20,97,66,000 

ARUNACHAL PRADESH 96,725 1,63,97,14,000 

ASSAM 14,34,330 22,83,14,26,000 

BIHAR 83,03,800 1,40,85,95,84,000 

CHANDIGARH 424 65,44,000 

CHHATTISGARH 32,95,459 49,46,40,88,000 

DELHI 15,528 27,35,44,000 

GOA 10,031 16,95,10,000 

GUJARAT 60,87,832 1,13,80,41,06,000 

HARYANA 19,20,606 37,30,79,84,000 

HIMACHAL PRADESH 9,59,417 19,01,58,76,000 

JAMMU AND KASHMIR 11,76,041 22,13,63,74,000 

JHARKHAND 26,91,728 34,82,54,88,000 

KARNATAKA 52,68,052 96,89,45,68,000 

KERALA 36,72,255 70,89,82,52,000 

LADAKH 18,593 33,86,30,000 

LAKSHADWEEP 1,856 96,32,000 

MADHYA PRADESH 86,38,244 1,48,01,35,66,000 

MAHARASHTRA 1,07,56,027 2,00,77,20,48,000 

MANIPUR 5,01,064 5,57,61,34,000 

MEGHALAYA 1,94,552 2,68,94,38,000 

MIZORAM 1,78,179 2,09,51,78,000 

NAGALAND 2,06,902 3,77,98,88,000 

ODISHA 39,65,208 67,07,87,54,000 

PUDUCHERRY 10,820 21,11,54,000 

PUNJAB 17,18,765 35,26,61,74,000 

RAJASTHAN 74,44,101 1,34,70,81,28,000 

SIKKIM 10,533 12,86,16,000 

TAMIL NADU 38,51,175 77,27,27,72,000 

TELANGANA 37,86,205 76,45,68,76,000 

THE DADRA AND NAGAR HAVELI AND 

DAMAN AND DIU 
14,156 27,82,64,000 

TRIPURA 2,40,481 4,50,13,62,000 

UTTAR PRADESH 2,59,39,328 4,80,21,07,68,000 

UTTARAKHAND 9,26,832 17,43,48,74,000 

WEST BENGAL 49,02,281 36,18,11,64,000 

TOTAL 11,36,69,130 20,02,66,66,52,000 



Annexure-2 

District wise details of number of eligible beneficiaries under PM-KISAN in the State  of 
Jharkhand and amount released to them through various instalment, since inception of the 

Scheme up to 12/07/2022. 

Districts 
Eligible-unique Farmers 

paid 
Total amount Released 

(Rupees) 

BOKARO 58,270 91,65,60,000 

CHATRA 1,82,042 2,46,13,86,000 

DEOGHAR 2,36,976 2,49,92,00,000 

DHANBAD 82,459 1,29,72,68,000 

DUMKA 1,17,645 1,57,90,90,000 

EAST SINGHBUM 1,08,677 1,75,35,30,000 

GARHWA 2,50,845 2,50,45,48,000 

GIRIDIH 1,39,055 1,67,57,08,000 

GODDA 1,16,158 1,10,68,68,000 

GUMLA 90,542 1,53,27,40,000 

HAZARIBAGH 2,02,148 1,96,40,34,000 

JAMTARA 98,999 1,14,20,20,000 

KHUNTI 55,486 91,73,50,000 

KODERMA 47,161 81,27,54,000 

LATEHAR 82,570 1,04,57,48,000 

LOHARDAGA 44,048 61,95,60,000 

PAKUR 98,008 1,52,31,54,000 

PALAMU 1,95,822 2,42,54,40,000 

RAMGARH 52,933 72,50,86,000 

RANCHI 1,62,836 2,10,50,90,000 

SAHEBGANJ 60,274 92,15,14,000 

SARAIKELA KHARSAWAN 73,200 1,09,96,54,000 

SIMDEGA 30,967 50,94,32,000 

WEST SINGHBHUM 1,04,607 1,68,77,54,000 

TOTAL 26,91,728 34,82,54,88,000 

 

***** 


